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SHRI HEM BARUA: Sir, Mr.
Banerjee should he asked to withdraw
that remark about fere-fathers.

SHRI S. M. BANERIJEE : I withdraw
that. I havc nothing against his fore-
fathers. But he is a dishonest fellow. 1
do not withdraw that.

MR. SPEAKER : Anyway, I think,
you will have to be carcful.  You should
not comc to these things. I thought Mr,
Banerjee is a much more scnior parlia-
mentarian and knowledgeable person than
Mr. Barupal.

SHRI S. M. BANERIJEE : Yesterday
also, he said it.

MR. SPEAKER : You have becn here
for three tcrms of the Lok Sobha.

SHRI S. M. BANERJEE: 1 am
sorry ; I apologise to you for that. He
said it yesterday also. Only because 1
objected to a rise in salary ; he has been
saying all those things.

MR. SPEAKER : That is all now,

12.35 hrs.
ELECTION TO COMMITTEE

CENTRAL ADVISORY BOARD OF
EDUCATION

THE MINISTER OF EDUCATION
AND YOUTH SERVICES (DR. V. K.
R. V. RAO) : I beg to move :

““That in pursuance of sub-para (2)
(d) of paragraph 3 of tke late
Department of Education, Health
and Lands Resolution No. F.
122-3/35.E dated the 8th August,
1935, as amended from time to
time, the members of Lok Sabha
do proceed to elect, in such manner
as the Speaker may dire:t, three
members from among themselves
to serve as members of the Central
Advisory Board of Education for
a term of three years with effect
from the 1st April, 1969, subject
to the other provisions of the said
Resolution.”

MR. SPEAKER : The question is :
“That in pursuance of sub-para
(2) (d) of paragraph 3 of the late
Departmeat of Education, Health
and Lands Resoultion No. F.
122-3/35.E dated the 8th August,

1935, as amended from time to
time the members of Lok ‘Sabha
do proceed to e'ect, in such manner
as the Speaker may direct, three
members from among themselves
to serve as members of the Central
Advisory Board of Education for a
term of three years with effect from
the Ist April, 1969, subject to the
other  provisions of the said
Resolution.”

The Mction was Adopted
12.30 hrs.
MESSAGE FROM THE PRESIDENT

Mr. SPEAKER : I have to inform the
House that I have reccived the following
message dated the 26th February, 1969,
from the President :

“J have reccived with great satis-
faction the expression of thanks by
the Members of the Lok Sabha for
the Address I delivered to both the
Houscs of Parliament assembled to-
gether on the 17th February, 1969."

12.361 hrs.

RAILWAY BUDGET—GENERAL
DISCUSSION — Contd.

MR. SPEAKER : Now we take up
the General Discussion on the Railway
Budget. We have alrcady taken 3 hours
and 15 minutes ; we have still got about
7 hours. Mr. N. N. Patel was on his
legs. Hc may continue his speech.

SHRI RANGA (Sri Kakulam): I
suggest that we need not raise the ques-
tion of quorum during General Discusion.

MR. SPEAKER : Yesterday, unfor-
tunately, for half a dozen times the bell
had to be rung for quorum. This does
not do credit to Parliament that for half
a dozen times the quorum bell had to
be rung. If it is raised by anybody for
the first time, then the Chair would ring
the bell and if it is raised for the second
time, then the Chair will adjourn the
House. After all, quorum has to be
maintained. I am only saying what I
will do : once the bell can be rung for
quorum and if it is raiscd for the second

.time, I will adjourn the House, whether

it is 3.00 or 4.00 or 5.00 P.M. It is not
the job of the Chair to keep quarum, It
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does not glo credit to Parliament if the
quorum bell has to be rung so many
times.

it sl & A (Fe) T
AT F7 G97 FOT 400 w0 wfF e
g Fgi R Ed FO &, MfFT sgenw
oo gre § 42-33 919 Y & 1 oA
FgT A # FET AR qGE T
2 & fou fyoar &, §= a= &
27 & fo 7Y | 7@ fo¥ F |
YZF SIS | qg TIEGAW UG HT
FTAS |

MR. SPEAKER : Please rcsume your

seat. You cannot have your say any
time you like.

Mr. N. N. Patel.
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[+fY aT0 fA0 W]
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[+ ATo fAo g2w)
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Frfscar S99 & | #X fag fag
oY i ag farsgee gred &1 Fd%e
t, zmar wdt & dar wfgy | qfs
ITHY ALY @I TAT | A A ST
TEATGHE TFASA F dF F AT 1Y
¥, I WY AF TET AT Y W A
F¥1 g aefast # @ faa
T By g g fF uF uF FAEE @
i dm @Y=y for o g "
qEET ® AT T Arfgy fF
Fgi 9T Wl frg ww I wE
SHRI S.D. SOMESUNDARAM
(Thanjavur): I am very happy to note
that the new Railway Minister has
presented this year’s budget without
levying any additional burden on the
common man. But it has become part
of the Railway Ministry’s policy to pre-
sent a surplus budget to the House and
then, at a later date, to come up with
proposals for additional taxes. I do
hope that the new Minister will definitely
avoid such a policy. Instead of adding
to the burden of the common man, the
railways should endecavour to tap addi-

tional resources by checking effectively
ticketless travel.

A noteworthy feature of this budget
is that the Railway Ministry has com-
pletely ignored the needs of the southern
region. Many electrification schemes
such as Madras-Trichy, Madras-
Arakonam, Madras-Vijayawada etc., have
already been approved for execution. We
are on the threshold of the fourth five
year plan. Then, why has the Ministry
completcly ignored these schemes from
the budget allotment? Is it because
someone in the Railway Ministry feels
that these schemces are less important.
Such omissions only reveal the lack of
forethought on the part of the Railway
Ministry to visualise the needs of a
particular region in the context of the
industrial growth of the rcgion. Our
planners do not foresce the long-term
nceds of the nation with regional
orientation. The country is suffering
from such costly lapses on the part of
the planners. The Railway Ministry is
aware that industrial expansion in the
South has greatly increased the traffic
potentialities. It is also aware that the
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line capagity is inadequate and any
investment will have sufficient return.
Then, why have these schemes been put
off? The Railway Ministry is also
aware that Tuticorin port is bzing
developed. It is imperative that simul-
taneously the Karur-Dindigul-Tuticorin
broad gauge line should be taken up so
that this region may take full advantage
of this port. The Railway Minister has
not included this scheme even for pre-
liminary investigation. Even among the
schemes for the southern region provided
for in the Budget, allotment of funds is
quite inadequate, Mangalore-Hason line
is an example. Expansioa of the Madras
harbour, developm:nt of Mangalore aad
Tuticorin ports, the progress of the
Madras and Cochin refineries in addition
to increased agricultural production in
this region will create large potentialities
for increased volume of traffic in this
region.

The question before us is whether the
Railway Ministry is rcady to mezet the
increased demand of the region. I feel
that the answer is ‘No'. The Railway
Ministry should wake up to the nceds
of this region and endeavour to do some-
thing to link the missing gaps in the
railway map of the southern region, so
that this region, du: to lack of fore-
thought of the railway ministry at
present, should not suffer in the future.

The review of accid:nts on Indian
railways (1967 —68) is rcally a well pre-
pared master-pizce to mislead the House.
It reminds me the good old proverb
‘‘operation successful but thz patient
died”". Mary of the r:comm:ndations
of the Kunzru Committes have cither
be:n badly delayed in implem:ntation of
if implemznted, the progress is halting
and very disappointing.  Why cannot the
Ministry take up som: concretc steps
towards signalling and inter locking
works, automatic train control works,
etc. 1 appreciate som: of the steps
taken by the Ministry in regard to Class
1 and II officers by upgrading soms of
the posts from junior administrative
grade to intermsdiate administrative
grade and creating some additional
senior scale posts thus creating more
avenues of promotion. Creation of
additional posts to absorb Class 1I
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officers who were temporarily acting in
Class I service for more than three years
and who were facing reversion due to
cadre shrinkage shows somc imagination
and positive approach towards the staff
by the Ministry. This can be emulated
by other Ministrics also.

But in regard to staff at lowar levels
the attitude of the railway ministry is,
not worth commenting. For instance,
I could not understand why the ministry
failed to provide some essential amenitics
such as summer and winter laverics for
bearers, cooks, attendants, etc. working
in the restaurant cars. Commercial staff
working in railways are getting less than
200 even after ten years scrvice and they
retire without getting any promotion in
their lifetime. In this connection, I
should like to suggest that thc personnel
policy of thc Government should be such
that anyone who enters Government
service as a clerk must get at Icast one
promotion before retirement.  Similarly,
if he is a graduate, he must get at least
two promotions and if he is a spcialist
he must get at least threce promotions.

I took up thc matter of renaming the
Southern Express with the Railway
Minister, much against the sentiments of
the people of the south and hc had
immediately changed the name to Kazipet
Express. But thc namc is misleading
because it starts from Madras and ends
at New Delhi and not at Kazipet.

There is no point in calling it Kazipet
Expuiess from Madras to Kazipet and as
Southern Express from Kazipet to Delhi.
You must recensidcr it and change the
nari¢ into Madras-Dz1hi Express.

o A w6 I (TATRT) : IUTSAA
gy, ¥ x@ fowum & FA St
@ FTO g T s i frmm
Fam......

Mr. DEPUTY-SPEAKER :
resurme his speech after lunch.

13 hrs

The Lok Sabha ad/aumed Sor lunch 111
Fourteen of the Clock

Hc may
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The Lok Sabha re-assembled afier
Lunch at two minutes past Fourteen
of the Clock

[SHRI R.D. BHANDARE in the Chair}

RAILWAY BUDGET—GENERAL
DISCUSSION—Contd.

WMo g& 9w A : guwfy 7T
# 3 3o T fag & wfd s
fazarg @irfgr foar 2 qeelt ad@ &
IHeX dET  fgrgEarT @Y qereTl
fet & qme A TIAE FEEA
TF OF AAA  vFARG ST W@ § |
T TOHE nEESE Y w ft ag
T AT AN F ATEEy AT wiw oY
qQ @ 9, afz gw oW F A o
fara ATT@Y FY FAS FT VSIS a4 T
FT IG UFGHT § ASAT AT |

gamfy oY, 3 fgrgeam Y fae
¥ ok qga & wEeqW w4 fom @
£ W™ T ¥I3 UF g@IQ AT
afew 0% aga & eTANT ST WY
| 9 @ HATET T WA FY I
¥ w7 F IS F q@ AINAT @, TEY
BT ISTA FT qIT FIAT §, T87 TG WY
R § @A Gifzy & fead wreaw
7 W w=d , 379 g9 F91 ] W
g Avarg W mfagt ¥ @
& ISEI AT I¥ FAST F1 FEH
@A g4 9T fad T w7 @ fF arfaad
Y & aryare) glawat s g e
ST FHAME] & 919 59 FA197
&7 f6q SHTT STAGIT T & 1

gamfa oY, it ge # AR @
g & § T Y swfwe sga
wra fear d, gad ok & Ty
fr:5¥%g g @war § fe I fovmm amy
oF STfeE gfeewr ¥ &Y woAr w1
ST @y wfrgt & gfawwsi &
qAeW A €% qrE AW AT & N
N sfams o gg adi
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T 39w a gy, forger & wfafafua
FIaT § afew Toq F g AT A N
FEI AT @I T TAT AT qeAT F
drw, gamafq wgeg, aga foi ¥ ag
T AN AT W &, 39 FATF 9T
fF s qgE g9 ™ faww § @,
& ag s ga9 quw gAYy @K
¥ @aeAar #1 &9 fage § oaw
g, MBI X TR ggATE qIEEd!
F QAT ATHH FA74T g1 AT famrAi
g ga%r @q fggr, s§ A@ F Ogy
geE AT FIAT a1, i IF T FT
fom 7@t 1 R g A A gmay S+t
=) o framrage #1 6T & gree &
fear 9@ @fey & TaRT AEE d
FOy F7aT § fF 5@ smaw FY wgan
aar faqy ot syfeq agi 9T A7 FA
¥ fou Susey §, %1 3@ gV W gee
RN g Faw fFaram . & gg A
¥y 3 g fr mraear s aar-
fedts & A9 § faqw Y gre 7, 9%
qrQ-fayT, 79T, AT, ASHT TGT G
greet 1 f6e § wToew &7 %) Yo
F1 qrY e |

Tfa wgRy, afeamge & -
TEAFT T @ Ao AR W W@
g T[g & ¥ FT afeqaqnigt I
g awnfa wgEE, N a TR
¥ gfd gaT e ISTAT R A |
g e Tog ¥ Ae-w Al @
N AN FaE g a0 T
AT A W F A DTHF § R
F 9 2, o9 fr 7 3@ W@ R 9T AW
s A Y vw vy FAfa’
e & Sl 3, afew fage & o
z@ & wfafafadl & gar ag w7
agiaw fe R e EIECH WA
A § I W& aF g T
A, ¥feT T AN H AN F A
IR WA W E, T w A
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TR—fF, ToTE IF Y IW e F
Sigt Wt garfaa g war-de-FE & frer
A arfgq | ¥ET FT WX JMAT @
afar IAa™ a1 fer gFm-
A & wreaw ¥ fagmgdw F
IEAE EFT AT FrAETe qrfagi H
agd & glawr Faw 1 ow&@d
EFT S ITLT I T |

gamfs gy, ™ A faw afas
gfee a Y afexr svw gfee & ot awr
AEAY 1T &1 s wifas gfedt
FH T A atw o ol aga
AEEATW § | A T 9 ¥ fazam
TE QY A WY TEH FT I AT
gFar & 97 fF agi 9v gt w1 faow
fear s 1 agh ag=w o% @nfEal wt
st f @gT T Fear § agi TN
Tga sgfaar @t @1 Wy afvaga
fasrrr & agt 9 afAgl & for o
aq Iyeew @ Fas & fE gen
gfauTE® T8 aXET 1 qwE a1
14T AT H7F YITAF €A1 FV qUAT FX
% | &7 faged a| qaAder afafa
#ag gwa fear ar fe mar & Wy
F T Y & q@-gfaw g9 Y
st wifge, fod @ #w H A
aifxgt N gl sgaT TeT TAs-
AT qF HX I AFAT TF X
rw, fomer Sfaa wrEr ey I A
e n i d|

TN THREE FY gg 9T I @
=i 9 @ &1 & awwa § 9g aga
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FqeH THTH Fgl A0 |
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Y WA AERT A AYAY T E A



233 Budget Rly.—

Y grafeaa areq Fg1 § ¥ 97 F
IR H q3r gom g | ¥ fafrey
A U goe o ¥ 9 9 9 §UATH
I5% ag war &

“I have brought thesc facts to
the notice of the House so that
the House can appreciate that
very sizeable surpluses will have to
be gencrated by the Railways in
the coming years.”
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N A g faw sran & Afesw o amw
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SHRI INDRAIJIT GUPTA (Alipore) :
Our country has come to such a pass
that if in a particular year the Railway
Minister comes forward and says that
he does not propose an increase in the
rates of fares and freight, everybody is
taken aback and thinks that it is a
wonderful achievement. However, some
hon. Members have expressed their
misgivings which I should like to echo
though I do not want to spend much
time over it. I refer to the apprehen-
sions regarding what the future may hold
in store for us in the shape of the so-
called rationalisation of fares and freights
which is supposed to be under considera-
tion. We do not know what its out-
come will be but I have no doubt that
it can only be aimed at increising the
revenues of the railways, not at dimi-
nishing them and, thercfore, in some
form or the other, sooner or Ilater, if
not now, there is going to be an increas-
ed burden by a rise in the fares and
freights.

1 shall hurriedly refer to one or two
points regarding the programme of
works. I am surprised to find that there
is only a general and passing reference
to the damage which was caused last
year in various parts of the country to
various sections of the track on account
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of floods. There is no specific mention
about any of these tracks ; I should say
itis a gross under-estimate of the real-
ity about the flood damage which tcok
place in North Bengal last October.
Certain parts of the track had been com-
pletely washed away and destroyed. I
was expecting to hear from the Railway
Minister whether or not there was any
firm decision taken to restore those
portions of the tracks.

For instance, there is the Darjeeling-
Himalayan section of the railway, the
Siliguri-Darjeeling  section which had
been completely washed away. Rumour
among the common people in that part
of our country is that the railway author-
ities and the Government of India do
not propose to restore that line at all
because it seems to have been running
at a loss. Itis good riddance now that
the floods came and destroyed it. When
the Minister replies, I should like to
know what precisely they propose to do
because this is the only link in that
hill section. They are Gurkha people
and I hope that you do not think that
this is irrelevant ; during the mid-term
elections an overwhelming majority of
them have voted against the Congress.
I do not think that it would be advisable
or tactful for the Central Government
to add to the trouble that they are hav-
ing at present ; this railway link is the
only means of communication between
the plains and the hills.

Another very vital section of the track
which was damaged or Cdestroyed is in
Jalpaiguri district between Domohani
and Mal. 1do not know what they
propose to do with the staff employed
on that section ; they are already teing
served with notices of transfer and the
rumour is that this section also may not
be restored at all. That is a curious
policy. This section not only requires
to be restored but to te converted to
broad gauge so that all the tea that is
grown in that region could be trans-
ported to the New Domohani station
from where alt the tea is brought to
Calcutta and marke'ed through the port.
Jt is necessary to havo a broad-gauge
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line rather than no line since the floods
have done the job of destroying that
line.

1 would like to know specifically what
they propose to do. Pending a final
decision about the Domohani-Mal sec-
tion, I would request the Minister not
to transfer the staff, but to keep it
pending until the main question is finally
settled.

There is another section, of course,
not affected by floods, but which has
been discussed for a long time — the elect-
rified section, Dum Dum-Bangaon. The
minister knows very well that several
tens of thousands of people come daily
from Bangaon to Calcutta to earn their
livelihood. Itis a sort of a suburban
line. But there is only a single track
between Dum Dum and Bangaon and
so it takes an unnecessarily long time
to cover this distance of 45 miles. Buses
are running at intervals of 10 or 1§
minutes, taking away potential revenue
from the railways. But the railways
are not bothered about it at all. There
is a lot of talk about difficulty of re-
venue, but such things do not occur
to them. Apart from revenus, this is a
strategic line, taking you to the Pakistan
border, which is only 45 mi'es away.
The proposal to double this track has
been kept pending for a long time. 1
want to know whether it is going to be
taken up or not.

There is another qusstion, which has
becom: a big farce now. The minister’s
specch refers to the circular railway or
the “‘suburban dispersal linc™, as it is
called in diplomatic language, for Cal-
cutta. Even a paper like Statesman
has bsen compelled to writc an edi-
torial this moming saying, this is the
height of ridiculousness. This is a
schem: which has been under considera-
tion since 1924. It was again gone into
in 1949 and again in 1953. During re-
cent times, I have lost count and [ do
not know how many tim=s we have rais-
ed it in various ways in this Housc.
The ministers have rcplied that it iy
being studied, that a feasibility stuly is
being made, that a fresh survey is being
made, that consultations are being held
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because so many different people are
involved and so on. Again, in this
spzech we are told that the matter is
very important and the railways should
take up a survey again for the final
location and detail:d planning of this
suburban dispcrsal line. This has be-
come a joke. Nobody takes it seriously
now. The Statesman has written today
that the Railway Ministry should make
it clear what they propose to do, be-
cause this fresh survey that is proposed
is not going to bz made by the railways
at all. It has becn given to the Planning
Commission. The railways are sitting
on the sideline watching.

The report of the Estimates Committec
submitted only last week on railway
electrification also is very critical about
the delay in this matter from year to
year, for decades together. If the rail-
way minister is recally serious about
the development of this region and about
easing the traffic problem, he should
tell us whether he rcally intends to sct
his hand on this job or not within a
reasonable time.

I have no time to go into a detailed
examination of the question of economy,
but here at page 3 of his printed
speech, an attempt is being made to
attribute the “‘bulk’ of the increased
working expenses to increased remunera-
tion for the staff. This is wrong. Even
on the basis of the figures given here,
it can be challenged. Out of Rs. 20
crores which is put here as incrcase in
ordinary working expenses, at the most
Rs. 16 crores or rcally speaking only
Rs. 11.25 crores are due to items which
go to the staff bill.

What about the rest ? What about the
remaining Rs. 10 crores to Rs. 12 crores ?
That has nothing to do with staff. But
a general impression is being created and
my hon. friends of the Swatantra Party
were very quick to say yesterday that
because the staff has swollen to a huge
number there is nec1 to practice e;onomy.
This is not correct. I would sugg:st,
first put your own house in order. There
is plenty of wastage going on. Plenty of
economy can be brought about in certain
other directions. A little more attention

should be paid to them.
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Nothing has been said here about the
loss suffered every year through pilferage
and wagonbreaking which I am afraid is
very often done in collusion with the
Railway Protection Force. Nothing is
said here about the fact that proportion-
ate'y the number of officers has been
increased much more than the lower-
paid staff. I want to know why the
percentage of supervision in the Railways
should be as high as 40 per cent when in
all industries and modern factories it is
nowhere more than 13 to 14 per cent.
There is a big increase in the number of
officers which I say is completely unjusti-
fied and unprecedented. Not a word is
said about it here.

Last year the coal prices were put up
simply because the colliery owners threat-
ened they would withdraw the supplies of
coal unless they were granted an increase
in coal prices. Members of the Railway
Board know very well that actually they
did for a short period stop supplies of
coal as a result of which a number of
trains had to be cancelled and passengers
were put to great difficulties. This was,
if I may say so,a strike in reverse, not
by workers but by the coal-owners—
of course, no ordinance was issued against
them, nobody was arrested and no action
was taken. But this Government under
pressure from coal-owners agreed to put
up the prices of coal and that is being
paraded before us as a big reason for
their expenses having gone up. Nothing
is mentioned here about it.

Also, nothing is mentioned here about
the non-recovery of freight charges for the
thousands of wagons which have been
placed at the sidings of various private
sector factories and also, I have got some
material with me which I am willing to
pass on to the Minister. I can show him
even in one division on the South-Eastern
Railway, the Bilaspur Division alone,
how many lakhs of rupees of the Railways
are lying unrecovered by them because of
wagons placed at the sidings of big con-
cerns belonging to Birlas and even belong-
ing to the Hindustan Steel Plant at Bhilai.
That money isnot being recovered and
nothing is said about it hcre.

It is very easy to come forward and say
that the Railways are employing surplus

staff and therefore they must be got rid
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of. 1 would ask whether it is a fact or
not that this staff which has undoubtedly
increased in numbers over years, parti-
cularly in those sections which are
concerned with technical jobs, have got
specific duties and responsibilities allotted
to them ? Are they not taken on the
basis of an assessmesnt of jobs to be done
or are they just taken on without any
duties and responsibilities ? Surely they
are discharging some function for which
they have been taken. On the other hand,
I would also say nobody wants people to
be employed who have no work to do.
In a country like ours, in an economy
like ours, a huge undcrtaking owned by
the Government lfke the Indian Railways
cannot be oblivious to its social responsi-
bility of providing avcnues of employment.
You cannot just brush it away. There
is a big cmployment potential in the
Indian Railways. It has always been so.
That has beesn stopped or curbed because
you have put a ban on fresh recruitment.
If you persist in the ban that is enough.
But after the ban you are saying that the
existing people should also be retrenched
or reduced. I submit, Sir, this is suicidal.
There can be no justification for this. In
my submission, in the nam: of efficiency
in the running of the railways there can
be no justification for introducing, for
cxample, electronic computers only for
office work.

In the offices of the railways, in the
headquarters of the railways, in Eastern
Railways and South Eastern Railways
and so on, this has been selected as the
most urgent top priority job, that imme-
dately electronic  computers must be
brought in there. Why, I cannot under-
stand it. To chuck some people out of
their jobs or what? Thesc automatic
machines—I have forgotten the names of
the machines—which arc bcing brought
and are being expcrimented with for
maintenance of tracks, whose ultimate
object is that these gangmen working in
the PWD gangs should be reduced in
numbers later on. I would like to know
whether there is a single major accident
which has taken place in the railways, in
recent years: which has been attributed
to faulty maintenance of the tracks by the
gangmen. I have not comes across any
such report : if any such report had come,
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1 have not read it. Human failures are
attributed to other sections or categories
of pcople, but I have not heard that
because the tracks are not properly
maintained, therefore, serious accidents
have taken place. Rather I would say
that if you want to improve the main-
tenance of tracks, you can strengthen the
gangs themselves. Why should you
introduce these machines at this stage
and do away with thousands of gangmen,
which is the objective you have in mind ?

The Estimates Committee Report, to
which I referred, last weck on this railway
electaification has had something to say
also about the proposal to disband it.
They want to disband the whole railway
clectrification organisation, scatter to the
four winds the highly technically trained,
specialised, centralised organisation for
railway electrification and development.
Well, the Estimates Committee has also
got something to say about it. I would
not like to add anything to the criticism
that they had to make against this pro-
posal for disbandment. Whether it will
have any effect whatsocver, cither on the
Ministry or the Railway Board, 1 do not
know ; time will show. But I would
say that they should reconsider this matter
very seriously.

Then, in the namc of increasing the
productivity of the staff, on which Dr.
Ram Subhag Singh has laid cmphasis in
his speech, pleasc do not carry it to the
absurd length by increasing the duty
hours of those categories who are directly
connected with safety measures. That
will actually land you in a vicious circle
and help only to increasc the accidents.
The duty hours of signallers and cabin-
men and pcople like that have been
increased from 8 or 10 hours to 14 or 16
hours. On what plca or on what basis is
this being donc ? Then they shed cro-
codile tears about the safety of the
travelling public and say that accidents
should not take place. Pandit Tiwary
asked why human failures are taking
place. This is one reason why humah
failures are taking place. If you make
these categories of people like cabinmen
and signallers to work 14 to 16 hours a
day, how do you expect accidents rot to
take place ? It is an absurd proposition,
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THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : But
who is increasing it ?

SHRI INDRAJIT GUPTA :
been increased.

DR. RAM SUBHAG SINGH : It is
wrong. Nobody is increasing it.

SHRI INDRAJIT GUPTA : Then
I have a fcw words to say about the
relations with the staff. Of course, his
speech has, I suppose very tactfully,
a voided any mention whatsoever of the
events of last Scpember and said that
relations arc on the whole very very
cordial and so on. Anyway, I suppose
the real motive behind not mentioning
the strike of 19th September is to hide
the very ugly reality and that reality is
that victimisation which is being carried
on against the pcople who participated...

DR. RAM SUBHAG SINGH: Den't
give any threat of dharna ctc.

15 hrs.

SHRI INDRAIJIT GUPTA Please
allow me to refer to the dccision of the
Central Cabinet, of which you are a
member. It was, I belicve, on the 4th
or 7th of January-I am not quite sure of
the date and it was announced to the
whole world through the radio and
through a press-note in which it was
clearly stated if my interpretation is
wrong, I would likc him to interpret it
on the floor of the House-that all
employees against whom any action has
been  taken, thore who have been
prosccuted, discharged or suspended
under section 4 of the Ordinace, against
whom there is no other charge except
they did not come to duty on 19th Scp-
tember, the Central Cabinet has decided,
the Government of India has decided to
take all of them back.

It has

This is how we understood it. Any
ordinary man rcading that press note
would cbme to this conclusion. After
seeing what has happened between then
and today I am forced to conclude that
either press note was put out with a mis-
conceived idea of bluffing the public think-
ing that it will get them some votes, which
.it failed to get them unfortunately, that
.they are being very generous or very
lenient or, if I give the benefit of the
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doubt to the Cabinet, that they did
mean it and had good intentions to that
extent at least but their decision is being
sabotaged somewhere down below. It
is for you to find out. It is not being
implemented; it is being grossly violted.
Out of some 2500 permanent staff on the
railways, who have been suspended
under section 4 —no other charge is there
against them—600 temporary men who
have been discharged only under section
4 and not to mention some several
thonsands of the so-called casual people
many of whom are not really casual at
all but are working against permanent
posts for several years, who have been
discharged summarily because they
did not report for duty on the 19th
September, out of all these pcople I do
not think that more than a hundred or
two hundred peoplc have been taken
back up to today, since the 7th January —
this is 27th Fecbruary today. There
are limits to all things. You better tell
us whether you have contented yourself
with issuing a press notc or whether you
have bothered to scc that this is imple-
mented at all or not or whether the
ministers have abdicated their powers
and left everything to the railway
officers to carry it out. That also is
nothing surprising because I think the
Railway Board rules the roost and not
the ministers.

DR. RAM SUBHAG SINGH : They
do not want to givc their powers to
leaders like you.

SHRI INDRAJIT GUPTA : Yes.

Here is a copy of the Home Minitry’s
circular which I got from a certain
Statc Government—not from the Govern-
ment of West Bzngal but from another
State Government—who said that their
hands were ticd because these were the
instructions which had gone to them
from the Centre on how to carry out
and implement the Central Cabinet’s
decision. This is the circular of the Home
Ministry. Then one can understand
why this is going on and why thesc
people are not being taken back; why
they are harassed and victimised.

First of all it says that it would not
he advisable to ask for withdrawal of any
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prosecutios launch unless there is insu-
fficient prima facie material. The circular
beging by saying that pcop'e against
whom action has been taken only under
section 4 should ©be taken back.
Then it lays down certain conditions and
says :

““Where any employes is convicted
only under sec. 4 of the ordinance
as a result of such prosecutions
and where the Head of the
Department is satisfied that the
employees role in the strike was
a passive one...without any aggra-
vating factors, thc Head of Deptt.
should waive further disciplinary
action...such employces... should
be permitted to rcjoin...”"

Again, it says :

‘“...it has been decided that those
temporary employees whose part
in the strike was limited only to
absence from duty on that day
but who were discharged... should
be reinstated in service, after
strict verfication in each individual
case...”

Verification by whom ? Obviously,
by the officers.

So, what it means is that to the
country you say that you are very
generous and very lenient; you have
taken a blanket decision that people
guilty of a tcchnical offence of not
coming to duty on that day should be
taken back, but in practice not a single
man is taken back because thesc heads
of departments and railway officers,
who want to carry on a vendetta
against these strikers, are holding it up
and are never satisfied with their
verification.

I do not know what you propose to
do. Plcase tell usif your decision is
being held up down below. Then we
will seek the remedy somewhcre else,
not in this House and waste our breath
as Pandit Tiwary said. We will try
somewhere clse.

DR. RAM SUBHAG SINGH : You
will be suitably dealt with there.

SHRI INDRAJIT GUPTA I do
not mind how you deal with me because
the people are dealing with you all
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over the country., That does not
matter and does not worry at all.

Pleasc tell us what you propose to
do about thic. This is mp major charge
about the deccision which you have
already announced and which is net
being implemented.

As far as cases under section5 are
concerned, that is, instigation to strike,
I would request you to consider this
matter. You can charge me or Shri
Joshi or somebody eclse with instigating
people to strike.

DR. RAM SUBHAG SINGH :
Joshiji is a good man.

SHRI INDRAJIT GUPTA: I can
understand that. You can charge us,
bad people or outsiders, with having
gone and instigated psople to strike.
Take action agiinst wus. But if an
cmployee, who is a member of one of
those unioas or federations which had
served a notice of strike, tells another
employee to go on strike or discusses the
strike with him, how can you accuse
him of instigating? Hec is a member
of the union, a registered recognised
union’ which, at that time, served a legal
strike notice before the Ordinance was
promulgated, Hc¢ is not an outsider.
You can accuse mz; you cannot accuse
him. Please consider these cases under
section (5).

Now, several State Governments are
announcing their decisions to withdraw
the court cases. In the casc of Kerala
Government, of course, the Home
Ministry has frowned upon them and
suggested that thcy arc going beyond
their rights. The other State Govern-
ments are now following suit. I am
hopeful that the Madhya Pradcsh
Government will also make an announce-
ment very soon. I would rcquest the
Government of India to try to understand,
appreciate and respect the decisions of
the State Govcrnments too who arc
acting well within their rights. Otherwise
there will be another major crisis
precipitated in the sphere of Centre-
State relations.

Lastly, there is one more matter to
which I shall refer. I was always told
that the Railway administration is very
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keen to encourage and develop the
cooperative movement among their
workers, among the labour. I find
to my regret that here also a clear
direction given by the Railway Board, in
this case, is being violated. The Railway
Board had issued a clear direction ina
letter of the 27th November, 1968, a
copy of which I have also got with me—
I do not wish to quote because the
time at my disposal is limited in which
they have clearly stated that in the
case of contracts I am referring to
labour contracts given for coal handling,
cinder handling and so on in the railway
yards and in the loco workshops, if the
valuc of a contract is less than
Rs. 1,20,000 per yecar, in such cascs
those contracts need not be tendered
for or tenders need not be called and
they should be given to such available
and bona fide cooperatives of the workers
themselves which are operating in the
field. What we find is that on the
South-Eastern Railway, in  Bilaspur
Division, there is a very well established,
a long-eastablished, cooperative socicty
called the South-Eastern Railway Labour
Contract Cooperative Society which is
doing its work and whose work has been
reccommended  and  testified to by
the State Government of Madhya
Pradesh and by the Registrar of Coop-
eratives of Madhya Pradesh who has
testified to the financial soundness and
to the satisfactory nature of their
work and so on. But suddenly now,
1 find, the Divisional authorities there are
trying to sce that in futurc no contracts
are given to this Cooperative Socicty.
Why ? They have given no explana-
tion. I find—I was there recently; I
took the trouble of finding out the
reason that a certain privatc contractor
who is very active in those parts and
who seems to be an influcntial man is
working behind the scene to sec that
he gets the contract and that this
Cooperative Society is elowed out. |
want to kuow whether you have taken
a new policy of discouraging labour
coopcratives or you want to encourage
them and, if so, please treat the case on
fts merits objectively and sce that the
Society does not close down as it will
have to do if fresh contracts are not
given to them by the end of March,
Everybody will be ynemployed and s
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on. I am told—it is very unfortunate—
that the contractor whose name I do
not wish to take is going around saying,
“I do not care who moves against me. I
know nothing will happen to me. 1 will
get the contract because somebody, a
big person, a Deputy Minister of
Railways, is backing me and supporting
me.”” 1do not know. I would like to
know that. If this is done, it will be a
gross case of jobbery and favouritism.
I would request you, in the interest
of cooperative movement, to see that the
Society gets what it deserves.

SHRI P. VENKATASUBBAIAH
(Nandyal) : I also join in the chorus of
many Hon. Members who have congra-
tulated the Hon. Railway Minister for
having presented a good budget this yeer.
1 would go further and congratulate his
predecessor who had been successfully
discharging his duties as thc Minister of
Railways and facilitated the presentation
of this surplus buget by Dr. Ram Subhag
Singh this year.

Of course, several Hon, Members who
had participated in this discussion had
highlighted many of the problems facing
the public with regard to their association
with the railways. In that context, we
should also realise the magnitude of the
task that the Indian Railways have
undertaken and the responsibility that
they carry. Today, the total route-k.m.
is 58,877 and the running k.m. is 69,724,
The Indian Government railways are the
nation’s largest undertaking with an
investment of Rs. 36,392 million and the
employees numbering about 1.36 millions.
They have a flect of about 11.600 loco-
motives, 33,800 coaching vehicles and
3,80,000 goods wagons. About 10,000
trains are run daily to serve nearly 7,000
stations. More than 6 crores of passengers
travel per rail every day and over 5,37,000
tonnes and booked every day for carriage.
If we bear thesc figures in mind and see
the manner in which the railways are
catering to the needs of the various parts
of this country, we have to say without
any grudge that the Railway Administra-
tion and the Railway empolyees have been
discharging their duties fairly well. But
that do:s not m:an that the system is
entirely perfect and it do:s not require
‘any suggsstions or modifications. So, in
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that light, I want the Hon. Minister to
take into consideration the several sugges-
tions that are being made on the floor of
the House.

The railways have to discharge the
duty of projecting the idea of socio-eco-
nomic development in this country. We
should not look at the railways only from
the profitability point of view but from
the point of view of how far they will be
able to serve the economic and social
needs of the people. B:aring this in
mind in the Estimates Committee of the
Lok Sabha in their 91st report had made
certain suggsstions with regard to the
opening of a new lines.

They had suggested that for this pur-
pose a certain percentage of the total
allocations for new lines might be set
aside exclusively for the construction of
rail tracks for the benefit of under-deve-
loped areas which have been clamouring
for such facilities for their devclopment.
The Committee has been informed by the
Railway Ministry that in view of the
limited resources, the railways could not
make large investments which would be
lying unproductive for a long period
awaiting the economic development of
the areas where the investment has been
made.

In this connection, I would like to
point out to the Railway Ministry that
they should bear in mind that there should
be a balanced development of various
areas in the country with the opening of
new lines especilly in the under-develop=d
and backward areas. They shold also bear
in mind that the railways are intended to
bring about an all-round development so
far as communications are concerned,
and emphasis should not be laid on the
profitability alonc as 1 have stated
carlier.

In this context, I want to bring to the
potice of the Hon. Minister certain pro-
posed railway lines which have been
agitating the minds of the people particu-
larly in my constituency. There was a
proposal a long time back to have a nail-
way linc laid from Nandyal to Nellore
via Mydukur on the present South Central
Railway. This area has been a backward
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area, and in the course of years
because of certain irrigation projects
that have come up vast irrigation poten-
tial has been created there. It will go
a long way in improving the economic
condition of the people of that area, and
the forest wealth lying untapped could
also be tapped if a railway line is laid
in this area. It will also provide new
opportunitice for the economic develop-
ment of that area.

I would only request the Hon. Minister
to include this in the list of programme
for survey to be made. This represen-
tation or this request of mine is being
made from time to time: 1 hope, Dr.
Ram Subhag Singh will consider this
sympathetically.

Likewise, there is another proposal
with regard to laying a railway line from
Badrachalam to Kovur. This line comes
in a tribal area where the tribal popula-
tion has had no mean of communication
with the plains people.

15.16
[MR DEPUTY SPEAKER in the chair]

In this connection I may mention that,
of late, this has been the scene of activity
of our Naxalbari friends also; the econo-
mic dirtress of the people is being taken
advantage of and that may lead to some
trouble. Laying this railway line will
bring about integration between the tribal
people and the plains people. 1 hope,
the Hon. Minister will bear this in
mind.

In the list of surveys that arc being
undertaken during the year 1968-69, it
has been mentioned that one of the items
is conversion of metre-gauge to broad
gauge between Guntur and Macherla and
and another item is a new line between
Nadikudi and Secunderabad. I am glad
that Government has taken up the survey.
This new line will open up the area that
is now being served under the Nagarjuna-
sagar Project. When this huge project
is completed and the entire area is brought
under irrigation, there will be an export-
able surplus of nearly 20 to 25 lakh
tonnes of rice ; also many agro-based in-
dustries are likely to come. 1 hope,
Government will complete the survey as
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expeditiously as possible and also execute
the scheme.

I also understand that the Dharma-
varam-Bangalore metre gauge is being
converted into a board gauge line. In this
connection I would only mention to the
Hon. Minister that this could be taken
up as an integral part of conversion from
metre gauge to board gauge of the Secun-
drabad-Bangalore metre gauge line. This
will not only facilitate proper passenger
and freight traffic but also will be conn-
ecting two State capitals i.e., Mysore
and Andhra Pradesh.

With regard to electrification project,
the Estimates Committee has made certain
recommendations and they have laid parti-
cular emphasis on perpective planning. My
Hon. friend, Shri Indrajit Gupta, has also
mentioned certain aspect of the recom-
mendations with regard to railway
electrification project. [ want only to
emphasize the point of perspective
planning. Perspeclive planning by Rail-
ways with regard to construction, engin-
eering and other works in respect of
electrification and field work is necessary
because this will, to a great extent, help
the industries and business organisations
also to plan ashead their production and
thus improve the economic condition of
the country and of the industry as a
whole.

1t has becn appreciated that there may
not be any scope for any substantial
outlay on investment for the next five
years. But I would only ask the railway
administration to bear in mind that im-
portant sectors of the economy depend on
them for orders for rolling stock and other
materials, and in that context I want that
there should be an inescapable minimum
of outlay on capital works which the Rail-
ways have to undertake because of their
earlier commitments. It is good that a
provision of Rs. 250 crores has be:n
announced for this purpose.

1 would like to congratulate the Hon.
Minister for having shown somc segacity
in avoiding further increase in fares
and freights in the coming ycar.

In this connection, I also want to point
out that only recently some increase in
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luggage freight was announcéd by the
Railway Board and this is being brought
into operation. I feel in the fitness of
things, Parliament should ha ve been taken
into confidence when it is in session.
Whatever announcement was made should
have been made in Parliament when it is
in session.

The goods traffic carried by the rail-
ways is still 20 per cent below the total
carrying capacity according to their
report. Therefore, the Railway Board
should make every effect in attracting
more trraffic to make full use of the
unutilised capacity created through large
investments during the last ten years.
This is why even in this respect proper
perspective planning is necessary.

The Railway Minister pointed out in his
speech that there has been an increase
of 5.7 per cent in the average of the
general index of industrial production
in first eight months of 1968 over 1967.
In the first nine months of the current
year 5.5 million tonnes more revenue
earning goods traffic were lifted. 1 feel
there is need for making a survey to find
out whether the additional carriage of
goods traffic by the railways correctly
reflects the increase in the average of the
general index of industrial and agricultu-
ral production. Such a survey is necess-
arry to sce to what extent the railways
are able to discharge the responsibilities
devolving on them as a result of increased
industrial and agricultural production
and thus enable them to make plans ina
realistic manner. Here 1 would bring to
the notice of the administration, the
phenomenal increase that has taken place
in road development programmes. It
will be to the benefit of the railways to
make a comparative study, to what extent
they were able to cater for the needs of
the people in the context of the increased
agricultural and industrial production in
the country.

Coming to the question of recognition
to be given to various unions, if possible
the policy of giving omnibus recognition
to trade unions has to be reconsidered.
There are several categories of Railway
personnel having problems peculiar to
themselves, and I feel that some of these
small organisations feel themselves lost
their grievances are not being considered.
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This aspect of the matter must be borne
in mind.

I have also brought to the notice of
the Railway Minister the problems con-
fronting the commercial clerks. I hope
these will be looked into and attended
to as expeditiously as possible.

Coming to compensation paid by way
of damages, figures show that in 1967-68
damages paid on parcels were Rs. 7.22
crores as against Rs. 5.45 crores in 1966-
67. The number of claims received
during the year plus those reopened was
7,39,048 as against 6,50,551 in 1966-67.
I am sure that a lurge chunk of this
relates to perishable goods carried by the
railways. This is due to delays at
transhipment points. I suggest the use
of diesel engins for carrying perishable
goods so that there is the least dealy in
such goods reaching their destination.

In this connection, I want to point out
that from Andhra specically mangoes
and other fruits are being carried. A
lot of mischief is being done in respect
of damage and producers consequently
suffer. The railway authorities should
make it a point that persishable commo-
dities like fruits booked at Vijaywada
or any other stations reach their desti-
nation within a prescribed period. This
will avoid payment for damages and
preserve the fruits also till they reach
destination.

SHRI RANGA (Srikakulam) : This
complaint is as old as 20 years. Sri
Sri Prakasa used to complain about it.

SHRI P. VENKATASUBBAIAH :
Vegetable oil and manufacturers have
been complaining of shortage of wagons
to move their products. I have brought
it to the notice of the Minister. The
railways say that much of the capacity
is unutilised; but here we have complaints
that railways have not been able to
supply wagons to move their products.
I do not understand the logic of it.

I do not understand the rationale
behind all these things. These loopholes
must be plugged, and he should see that
these things are avoided as far as

possible.
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Ticketles travel has become a national
menace, and the number of cases detected
during 1967-68 is 7.73 million. God
only knows how many cases were unde-
tected. The amount realised from the
detected cases was Rs. 268.94 lakhs.
The revenue from this source is increas-
ing from year to year and I commend
steps taken by the railway authorities, but
I feel that certain other measures also
have to he taken in this connection. The
co-operation of the local population and
students must also bc taken to tackle
this problem.

There is no separate Railway Service
Commission for cvery zone, and there
is a genuine gricvance, as our friend from
Bihar pointed out, that the local pcople

do not get due representation. I suggest
that the units constituting the zone
should get proporationate sharc of

employment opportunies, so that there
may by no such misunderstaning or ill-
feeling or heart-burning. The pcople
at the headquarters alone should not get
the loan’s share as is happzning now.
Railway property is being made the
target by every conceivable agitation that
is carried on in the country.’ The people
should be educated with regard to the
futility of destroying railways property.
There must be proper publictity and a
co-ordinated effort to make the people
realise that this is national property.

1 again congratulatc the Railway
Minister and I hope that when he comes
before the House next year, there will
be a large surplus, greater economy and
better efficiency.

ft ¥ waw (gra<a) : guTSAE
g, g ¥o Twgwa fag oY A
WX ¥ FE-y AT A AW gAR
Y @I g, 3 Fad ¥ I§% fau
AR FAAE | T G A AT
qET WX & HAY A &l gmrE
IFEA J4T I |FER AT T NE
* afasr §, S wWawE =
TATAT 4T, T THHT HT T qTEA
% fae a1, @fed sas @ w1 R
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MR. DEPUTY SPEAKER : The hon.
Member may resume his spesch next time.

We shall take up private Members’
businces now.

15.30 hrs,

COMMITTEE ON PRIVATE
MEMBERS’ BILLS AND
RESOLUTIONS

Forty-Fourth Report

SHRI BHALJIBHAI
(Dohad) : I beg to move :

PARMAR

““That this House do agree with
the Forty-fourth Report of the
Committce on Private Members'
Bills and Resolutions presented to
the Housc on the 26th February,
1969."

MR. DEPUTY-SPEAKER : The
question is :
“That this House do agree with
the Forty-fourth Report of the
Committee on Private Mcmbers’
Bills and Re olutions presented to
the House on the 26th February,
1969.”
The motion was adopted.

15.30} hrs.
RESOLUTION RE : FUNCTIONING
OF CENTRAL SERVICES — contd.

MR. DEPUTY-SPEAKER : Wec shall
now take up further discussion of Shri
Nambiar's resolution.
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* SHRI S. M. BANERJEE (Karnpur) :
More time should be allotted . to this
Resolution. If you decide to extend the
time at the last moment ; many Members
will be excluced. Let the House cdecide
now itself ; let us have two hours and
twenty minutes. The other Resolution
can come.  The third Re:olution cannot
come up by any stretch of imagination.

MR. DEPUTY-SPEAKER: 1 do
recognise the importance of that Resolu-
tion. But others also are cqually
important. We shall sce as we procecd
further. Shri Nambiar should conclude
bis speech in 15 minutes ; he has already
taken eight minutes. The total time
allotted for this is one hour and thirty
minutes.

SHRI NAMBIAR (Tiruchirappalli) :
Sir, I had moved this Resolution on 20
December, 1968 and to remind thc hon.
Members, I shall read it in full again :

“In view of the serious situation
created by the policy of victimisa-
tion that is being pursued by the
Central Government following the
one-day token strike by the Central
Government employces on 19 Sep-
tember, 1968, resulting in the
removal from service, launching
prosecution against, issue of sus-
pension orders on and issue of
orders effecting break in service of
a very large number of C:ntral
Government employees, this House
is of opinion that a serious threat
has arisen to the smooth and
efficient functioning of the Central
services spread all over India in
the prevailing atmosphere of ten-
sion and bitterness among the
employces and recommends that all
the above acts of victimisation be
withdrawn forthwith and normalcy
be restored.”

When this question was discussed in
the Committee on private Mcmbers® Bills
and Resolutions, even then you were good
enough to say that the Resolution could
be given only some little time of 1} hours
or so because by the time it came up for
discussion-two months from then—every-
body would have becn reinstated and
there may not be much purpose in dis-
cussing it at all. Unfortunately that hope



